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(b) iflO, the detlllb of the TecllJlical C0m-
mittee repoI't in thia regard and the detaib of 
the eltimatel ; and 

(c) how lOOn the lines will be restored to 
~ traffic and, unot, the J'eUODI there-
fod 

THE MINISTER OF RAILWAYS 
(SURI NANDA): (a) No, Sir. 

(b) and (c). The queltion affecting these 
two branch lines in 10 far as the Technical 
Committee's report is concerned, is the dis. 
charge of the river Teesta near jalpaiguri. 
This discharge has been estimated as 7 lakhs 
cuseCl maximum on 50 years' frequency. 
Accordingly, the Railway has been advised to 
undertake a proper survcy to BIIesl the effect 
of the higher discharge of 7 lakhs cuseca on 
the Itability of the two branch lines and also 
to work out the financial implications involved 
in thdr restoration. 

The restoration of these branch lines will 
be considered after the results of the survey 
referred to above are received from the 
Northeast Frontier Railway. 
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·598. SHRI G. C. NAIK: Will the 
Minister of RAILWAYS be pleased to ltate : 

(al whether the OriJa Mining Corporation 
has agreed to advance RI.67 lakhl to the 
Railway authorities for the CODItruCtion or 
Railway link from jakhupura to Dubari on 
the South Eastern Railway; and 

(b) if 10, the re8lOns for the delay In the 
implementation of the scheme? 

THE MINISTER OF RAILWAYS 
(SURI NANDA) : Ca) and (b). Though the 
Orissa Mining Corporation w.s advised of 
their share of the COlt of the jakhapura-
Dhubri Siding (Private-e_ ...... illted) in june, 
1969, it wu only in October, 1969, that they 
agreed to bear their share of COlt i .•. , RI.66 
Jakha and that too in four equal lUlDuai 
instalmenta and the Railway Board as a very 
apecial cue, have agreed to thi. mode of pay. 
ment. Of the fint due instalment of RI. 16.5 
Iakha for 1969070, Orilaa Mining Corporation 
have aD far deposited only RI. 7.5 lakha, that 
too also in two instalmen!", deapite repeated 
requesta made by the South Ealtern Railway 
Administration to deposit the full annual 
instalment. Formal application for CODItruc-
tion of thia aiding has yet to be made by the 
Ori... Minm, Corporation and the matter 
ill being punued vigoroUily by the South 
Eastern Railway with the on.. Mining 
Corporation. Con.truction of thia aiding 
can be proeccded with only after the on.. 
Mining Corporation IUbmit. their formal 
application for CODItruction of the aiding and 
alao deposita lufficient amount. However, the 
IUrvey for the aiding has been completed and 
plana and eatimatea are under prepII'ation by 
the South Eastern Railway • 
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.599. SHRI N. K. SANGHI: WDI tbe 
Minister of RAILWAYS be pleued to Itate : 

(a) wbeter II ill a fact that a decilloa _ 




